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SHAHNAWAZ KHAN) . (a) The production 
o f steel at Bhtlai, Durgapur aod Rourkela

steel Plants during the months o f Apnl to June, 
1972 was as under :

Plant Ingot Steel
(in 100 tonnes) 
Saleable Steel

BhiUi April, 1972 168.3 125 2
May, 1972 153 0 135 0
June, 1972 145 0 J 30 9

Total 466 3 391 1

Durgapur April. 1972 63.6 34 1
May, 1972 54 8 42 9
June, 1972 40 5 25 4

Total 167 9 102 4

Rourkela April, 1972 74 0 424
May, 1^72 80 3 44.7

June, 1972 85.5 463

Total 239 8 133 4

(b) Within the limitations imposed by 
the industrial relations situation, particularly 
at Durgapur Steel Plants, the management of 
Hindustan Steel Limited are taking ail possible 
steps to achieve the targets o f production 
These include specialised repairs o f Coke 
Ovens, use of alternative fuels to supplement 
gas availability, oil firing in certain furnaces to 
augment fuel resources improved maintenance 
aimed at better equipment availability, speed
ing up of capital programmes required to 
correct existing imbalances m production 
facilities and planned procurement of spares, 
refractories and other essential materials 
Recently, a three titi Joint Consuttame 
Machinery has been set up at Durgapur for 
speedy settlement of industrial disputes and 
grievances and to enlist the cooperation of the 
(workers in maximising production A new 
r e w a r d s  schcme has been introduced in the 
Rourkela Steel Plant to provide additional 
incentive for increasing production progressi
vely. The government also keep constant 
watch on  the performance of the units and 
the Company through periodical Task Force 
meetings and reviews and tender all the assis
tance that )s required.
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Dental of Leave to  Employees in R. P. F . C. 
Office, Punjab

1724. SHRI RAMAVATAR SHASTR! : 
Will the Minister of LABOUR AND REHA-
BILITATION be pleased to state:

(a) whether the employees o f  the office of 
the Regional Provident Fund Commissioner, 
Punjab are being denied leave even on medical 
grftartds;

(b) whether this action of the Regional 
Provident Fund Commissioner has created 
a sense of resentment amongst the staff 
members; and

(c) if  so, the steps proposed to be taken to 
look into the matter ?

THE MINISTER OF LABOUR AND  
ftfiHAM UTATlON (SHRI R .K . KHADIL- 
K A R ): The provident Fund *utb*ritfeft have 
reported as under;

(a) No general complaints about denial o f 
leave on medical grounds by the regional 
Commissioner have been received.

(b) No.

(c) Does not arise.

Federation of Employees in F.. P. F, O.

1725. SHRI RAMAVATAR SHASTR 1 : 
Will the Minister of LABOUR AND RE
HABILITATION be pleased to state :

(a) whether there are two Federations of 
the Employees in the Employees Provident 
Fund Organisation ; and

(b) if so, the number o f units affiliated 
with each of the Federations ?

THE M INISTER O F LABOUR AND 
REHABILITATION (SHRI R, K . KHADIL- 
KAR) : The Provident Fund authorities have 
reported as under :

(a) There is no recognized federation of 
employees in thc Employees’ Provident Fund 
Organisation. However, there are two unrecog
nized federations o f the employees styling 
themselves as the AH India Employees’ 
Provident Fund Staff Federation and the 
Progressive Provident Fund Employees Federa
tion o f India.

(b) In view o f the unrecognized character 
o f the federations, the information with 
regard to the constituent uni's affiliated to 
each is not known.

Development and Conservation of Coal Resoar- 
ces by Private Collieries

1726. SHRI RAMAVATAR SH ASTR!: 
Will the Minister o f STEEL AND MINGS be 
pleased to s ta te ;

(a) whether the private collieries in the 
country have failed to make additional in-
vestments in the collieries with a view to 
develop and conserve the coal resources In 
a scientific manner ; and

(b) If to, whether Government propose to 
take over these collieries to ensure their pro-
per development ?

THE MINISTER OF STATS IK THE 
MINISTRY OF STEEL AN D  MINES




